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ForelllR ExcbaRlle earoed from 
!'orella Tourists 

2887. SHRI VASUDEVAN NAIR: 
SHRI D. N. PATODlA: 
SHRI RAMA CHANDRA 

VEERAPPA: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to s'ate : 

\a) whether it is a fact that 40 percent 
of the foreign exchange earned from foreign 
tourists is going to the black market; 

(b) the total amount in foreign exch-
ange the Government have lost during the 
last 3 years as a result of leakage from the 
earnings of the foreign tourists; 

(c) whether the leakage results from the 
inadequate facilities available in the hotels 
for money exchange and absence of a proper 
legislation for compulsory payment of bills 
·by the foreign tourists in India; and 

(<I) if so, the steps being taken to 
prevent the leakage of foreign exchange to 
black market ? 

THE MINIS rER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) to (d). No authentic figures of leakage 
of foreign exchange earned from tourists are 
available. A high level Committee has been 
set up by the Government to consider the 
problem o/Ieakage of foreign exchange and 
to make recommendations. The Committee 
has suggested in an interim report that the 
foreign lIuests in the more expensive hotels, 
with certain exceptions. should be required 
to make payments for t heir board and 
lodlling in for~ign currency. This re,OIll' 
mendation is at present under the conside-
ration of Government. 

Road toll tax collected by J '" K GOYer_at 

21188. SHRI S. A. AGADI: Will the 
Mluilter of SHIPPING AND TRANSPORT 
be pleased to state: 

(a) whether it is a fact that road toil 
tall beina collected by Jammu aDd Kashmir 
near &nihal on Pathaakot·Srin.l.r 
National Hiahway: 

(b) if so, since when the State Govern-
mcnt is pemliued to collect toll lax on 
National Hilhway; 

(e) whether it is a special privilele 
given to J & K State only or any other 
State is also allowed to collect such tues; 
and 

(d) if so, the names of those other 
slates? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS. AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH) : (a) to (d). The infor-
mation i~ heing collected and will be laid on 
the table of the Sabha in due course. 

r:..crultment by Kukl and MilO Rebels 

28~~. SHRI D. C. SHARMA; Will lhe 
Minisler of HOME AFFAIRS be pleased to 
state: 

(a) whether it is a fact that Kuki and 
Mila rebels arc recruiling men with forco in 
Tamend Lang area and getting rations aad 
money also by force ; 

(b) if so, the reaction of Go,·erDment 
thereto ; and 

(e) the steps taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFI'AIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) Accord-
ing to information received from Manipur 
Administration, there is no such inrorma-
tion. 

(b) and (c). Do not arise. The security 
forces howeyer main~ain c"n"~"l villilance 
allainsl hostile activities. 

<.:ommiSliloo for SeienUlle and 
Tecbnlcal TemlaoiOlY 

2890. SHRI D. C. SHARMA: Willlho 
Minister of EDUCATION AND YOUTH 
SER VICES be pleased to Slale : 

(a) the prall ...... mad. by the Com· 
mission for Scientific and Technical Tcrmi· 
naiaD in its work ; 

(b) the detail. thereof; 

'C) when it is likely to complete il' 
work; and 

(d) the expenditure incurred on it 10 
far? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN) : (a) to (d). A statement show· 
ina the schemes of the Commission for 
Scientific and Technical Terminology, prog· 
ress made.; thercof, expenditure incurred 
tbereon, and the extent of work, which 
remains to be completed, is laid on the 
Table of the House. [Placed i/l Library. See 
No·LT-1604/69j 

UDiverslty Grant. Commission recommenda· 
tions regardIng revision of pay scales of 

UnIversity teachers of Maharashtra 

28\11. SHRI DHIRESWAR KALlTA: 
Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether the recommendations of the 
University Grants Commission concerning 
the revision of grades and salary scales of 
the University teachers, which have been 
accepted by the Maharashtra Government. 
bave been fully implemented in all the 
collelles affiliated to the Bombay Universit), ; 

(b) if not, the names of the colleges 
which have not implemented the recom· 
mendations. have not paid all the arrears 
and are not paying their teachers according 
to the new scales ; 

(c) what is the position in regard to 
Shivaji, Poona, Marathwada and NaKPur 
Universities in the States; and 

(d) the action recommended by the 
Centre to the States to secure implementa· 
tion of tbese scales and grades? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO) : (a) and (b). The Central scheme of 
.revision of salary scales of University and 
Collep teachers has been implemented by 
all tbe Arts. Science, Commerce and 
Secondary Training Colleges affiliated to 
Bombay University. However, in two 
collelles (M. V. College, Andberi. and Parle 
Collelle, Bombay). some cases of placement 
of teachers in the Ilrades of Rs. 400·8001 
Rs. 700-1100 are pendinll. These arc likely 
10 be .ettled sbortly. 

The State Go\wnment has also sanc· 
lioned Iranta in re.pecl"or arrear payments 
for the years 1966·67, 1967·68 and 1968·69 in 

terms of the scheme to most of the coll.ges. 

(cj According to the State Government. 
the scheme has been implemented by these 
Universities and their affiicated colleges. 

(d) The Government has been trying to 
persuade all the State Governments to adopt 
the revised salary scales and will continue 
to do so. 

UnIform Retirement ABC and Scale of Pay 
Rules for Centre and States 

2Mn. SHRI SURENDRANATH DWI-
VEDY: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Central Government 
consulted the State Governments in regard 
to the age of retirement and tbe scale of 
pay of employees so that a uniform policy 
could be followed all over the country ; 

Ib) what is the age of retirement fixed 
by the Government of India and whether 
that is applicable to the public sector under· 
takings and all other technical institutions 
of the Government ; and 

(Ci tho names of the State Government. 
who have brought the scale of pay and the 
age of retirement at par with those in the 
Government of India and· the reasons 
advanced by the rest them for· not following 
this policy? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA) : (a) No, Sir. 

(b) The age of retirement of Central 
Government employees in Class I. II and 
Class III Services/posts is S8 years and that 
of those in Class IV is 60 years. Tbe afore-
said aBe of retirement is applicable to 
Central Government employees. The public 
sector undertakings and statutory!autono· 
maus bodies determine tbe ale of retirement 
of their employees. 

(c) The age of retirement of State 
Governments employees other than tbose of 
Tamil Nadu. Kerala. Andhra Pradesh, 
Mysore. Jammu & Kashmir. Rajastban and 
Madhya Pradesb is tbe same as that of tbe 
Cent11l1 Governmenl empolyccs. Tbe pay 
structure of tbe State GOVC11lD1Cllt employees. 




